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The 11™ June 2015
No. &1/ %ero(@iEe0)—01—12 / 2014—3426—In exercise of the powers conferred by
Section 59 of the Prisons Act, 1894, the Governor of Bihar is pleased to make the following
Rules to amend the “Bihar Jail Service Rules, 2014 :-



2 fOeR 7TeIe (3 T9RTT), 19 SfeF 2015

1. Short title, extent and commencement .- (I) These Rules may be called the
“Bihar Jail Service (Amendment) Rules, 2015”.
(2) It shall extend to the whole of the State of Bihar.
(3) It shall come into force at once.
2. Sub Rule (i) of Rule 3 of the Bihar Jail Service Rules, 2014 shall be substituted
by the following.-
“(i) There shall be the following posts in the Bihar Jail Services:-
(a) Superintendent, Sub Jail/Deputy Director, Bihar Institute of Correctional
Administration. — Basic category - First point of entry in the Bihar Jail
Service.
(b)  Superintendent, District Jail- First Stage of Promotion.
(c) Superintendent, Central Jail/Assistant Inspector General of Prisons/
Director, Bihar Institute of Correctional Administration - second Stage
of Promotion.
(d) Deputy Inspector General of Prisons and correctional services.- Third
Stage of Promotion.
The pay scale of the above posts shall be the same as prescribed by the State
Government from time to time.
3. Sub Rule (iii) of Rule 3 of Bihar Jail Service Rules, 2014 is hereby deleted.
By order of the Governor of Bihar,
Sd./legible,
Additional Secretary-Cum-Director (admin) .
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